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Sopply of Rlas and Pumps to Uganda 

6457. SHRI GOPALA KRISHNA 
THOT A : Will the Minister of FIN A NCE be 
pleased to ~tate : 

(a) whether· Union Government have 
offered to supply rigs and pump sets to 
Uganda so as to help "hat country to solv~ 
its water shortage both for drinking and 

irription ; 

(b) if 80, the details thereof; and 

(c) how much this is ,ojng to cost 

Iodia? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF ECONOMIC AFFAIRS 
IN THE MlNISTRY OF FINANCE (SHRl 
EDUARDO FALEIRO) : (a) to (\;;). Govern­
ment of India have not supplied directly any 
rigs and pump sets to Uganda. 

However, against the 1 982 Indo-
Uganda Credit Agreement, the Government 
of Uganda bad signed a contract for Rs. 4 
CJ ores for export of eight water drilling rigs 
with accessories from India, against credit 
extended by Government of India. . 

Tripartite Committee for TexUI~ IDdu~try 

645~. SHRIMATI USHA CHOU-
DHARY : Will the Minister of TEXTILES 

be pleased to state: 

(a) whether Union Government pro­
pose to set up a tripartite Committee consis­
ting of emplo)'er~, textile workers and 
Govt:rnmcnt officials for the solution of the 
crisis faced by textile industry in the 

country; 

(b) if so, the details of the proposal; 

(c) what wBl be the terms of reference 

of the committee; 

(d) the time by which the com:nittce 

win submit its report? 

THE MINlSTER OF TEXTILES (SHRI 
RAM NIWAS MIRDHA): (8) to (d). While 
it hac; been decided to appoint an Expert 
Committee, which consists of representatives 
from aU interested sectors to sit down and 
review how the Textile Policy bas worked 
uptill now, there is no proposal·to set up a 
tripartite Committee for ~'the solution of 

the crisis faced by the textile industry". 

Purchase of Cottoa and Jute 

6459. SHRI BHADR.ES\VAR TANTI: 
Will the Minister of TEXTILES be pleased 
to state tho detaiJs of amount allocated to 
the Cotton' Corporation of India and Jute 
Corporation of India for, the purchase of 
cotton and jute respectively during 1986-87 
and t 987-88 ? 

THE MINISTER OF TEXTILES (SHRI 
RAM NIW AS MIRDHA) : Government 
does Dot allocate any funds to these Organi­
sations for the purchase of cotton and jute. 
However. there is an open-eeded cOintnit­
ment for purchase of jute and cotton by these 
Organisations for Price Support operations 
and losses incurred are reimbUlsed by the, 
Government. 

Fio.uclal Assistance to Assam Co-opera­
tive Jute Mills, Silighat 

6460! SHRJ BHADRESWAR TANTI : 
Will the Min!ster of TEXTILES be pleased 
to stale: 

(a) whether tbe Chief Minister of Assam 
had written to Union Government on 10 
March, } 987 to provide an ass.stance of 
Rs. 240.60 lakbs to the Assam Co~oi)era­

tive Jute Mills, SiJighat ; and 

(b) if so, the response of Union Gove­
rnment ther\!to ? 

1HE MJNISTER OF TEXTJLES (SHRI 
RAM NIWAS MIRDHA) : (a) Yes, Sir. 

(b) The Union Government has sanc­
tioned Rs. 11 lakbs as grant in aid and the 
halance umount of Rs. 169.60 ut loan. 
'Ibis has already been released to the State 
G OVCrilment. 

Agreement \\' it.. Cblna 

6461. SHRI BHADRESWAH TANTI: 
WilJ the Minister or COMMERCE be pleased 

. to state: . 

(a) whether China signed an agreement 
with India in May, 1987 to ~et up a trade 
information network ; 

(b) if so, whether the agreement bas 
been signed to provide information relating 
to reaional trade promotion ; and 




